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Lifting of ban on the creation of Fresh
capacity of Industries

.526. SHRI B. V. DESAI. Will the
Minister of INDUSTRY be pleased to
state:

(a) whether Government have lifted
ban on the creation of fresh capacity in
respect of ten industries;

ASVINA 14, 1904 (SAKA)

Written Answers 126

(b) if so, the names and addresses of
industries from which the ban has been
lifted;

(c) whether there were many other
industries which had also requested for-
creation of fresh capacities and  then
cases have been rejected by Government;.

(d) if so, what are the industries, with
names and addresses, whose cases have
been rejected and what are the reasons
for their rejection; ang

(¢) why this limit was made only for
ten industrial houses and not more?

THE MINISTER OF INDUSTRY
AND MINES (SHRI NARAYAN DATT
TIWARI): (a) and (b). Registration of
new industries or expansion of existing
capacity in respect of certain items is not
encouraged in the SSI sector on ac-
count of raw material constraint or ex-
cessive installed capacity. Considering the
difficulties of transportation and ihe acute-
backwardness, such restrictions can be
reviewed in respcct of proposals received
from the North-eastern Region and suit-

able relaxation allowed in  deserving
cases. !
(¢) No, Sir.

(d) and (e) Do noy arise,

Modernisation and expansion of Durgapur-
Steel Plant

527. SHRI B. V. DESAIL: Will the Min-
ister of STEEL AND MINES be pleased .
to state:

(a) whether it is a fact that Govern-
ment have decided to go ahead with the
Rs. 1200 crore modernisation and expan-
sion scheme of the Durgapur Steel Plant;

(b) if so, whether both the Steel Autho-
rity of India and MECON had submitted
a project report on the modernisation and
expansion of the Durgapur Steel Plant
to the Ministry;

(c) if so, tb what extent the Govern-.
ment have accepted its recommendations;.
and





